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OFFICE OF THE DISTRICT MAGISTRATE, SHAMLI

Ref. No. 08/0A NO'@:‘)’/}/@;T-&MGLY Chavsaihd é Dated : eq?_q‘ g

&
To, R3
The Registrar
National Green Tribunal
Principal Bench
New Delhi.

E-mail : judicial-ngt@gov.in

Sub.- Compliance to the direction issued by Hon'ble National Green
Tribunal in O.A. No. 821/2022 Yogender Sharma Vs State Of UP
on dated 06.01.2023

Sir,

With reference to the subject mentioned above kindly find enclosed
herewith the Report in compliance of the order issued on 06.01.2023 by
Hon'ble National Green Tribunal in O.A. No. 821/2022 Yogender Sharma Vs
State Of UP.

Encl. : As above.
Yours faithfully

(Santosh Mingh)

A.D.M. (F/R)

Copy to : Member Secretary, U.P. Pollution Control Board, TC-12V, Vibhuti Khand,
Gomti Nagar, Lucknow for information.
/

ADM. (FIR)

D/Neeraj Mittal/Letter 2023
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Report of Joint Committee of UPPCB and District Administration in compliance
of order passed by the Hon'ble National Green Tribunal in OA No 821/2022
Yogender Sharma Vs State Of UP on dated 06.01.2023

1.0 Background:

Grievance in reference to above was aroused by residents of Nagar Panchayat Banat,
District Shamli, Uttar Pradesh about illegal dumping of solid waste and C&D waste of road
construction on both the banks of bridge over river Krishni at Nagar Panchayat Banat, resulting in
blockage of river flow and causing water pollution and health hazards to local residents. It has
been stated that dumping is being caused by Nagar Panchayat Banat in an illegal manner.

In the above matter, Hon’ble NGT vide order dated 06.01.2022, directed to constitute a

joint committee comprising of State PCB and District Magistrate, Muzaffarnagar to look into the
matter with directions as below :-
Y rreseeseesnrensrsensnnsnanas 3. In our view, at the first instance, the matter can be examined and appropriate
action can betakrn to the effect of removing the solid as well as C&D waste from the banks of River
Krishni and maintaining free flow of water, by the authorities concerned. Hence, we direct State PCB
and District Magistrate, Shamli to look into the complaint and after verifying facts, take appropriate
remedial and preventive action in accordance with law within two months which may require
setting up to waste (social and C&D) processing and utilization facility.

4. With the above directions, this application is disposed of............ ”

2.0 a) Action Taken Report of the Joint Committee

In compliance of the above directions of Hon’ble Tribunal, District Magistrate nominated
ADM (F/R) for compliance of the directions. As the matter was mainly related to Nagar Panchayat
Banat, ADM (F/R) vide letter dated 07.02.2023 (Annexure 1) issued directions to Executive
Engineer, Nagar Panchayat Banat and Regional Officer, U.P. Pollution Control Board,
Muzaffarnagar to determine the factual position and take appropriate action in accordance with law
and submit report.

In compliance to the directions, Executive Engineer, Nagar Panchayat, Banat, Shamli vide
letter dated 18.03.2023 has submitted action taken report which is annexed as annexure 2.
Following are the findings and action taken :-

e As per records of Nagar Panchayat, Banat, waste was dumped on the area in question by
local villagers few years back. Nagar Panchayat has it's own identified land for dumping of
waste which is covered from all sides by boundaries. The waste generated from the
villages is being collected and transported by trolleys to the identified land by Nagar
Panchayat Banat. No waste is being dumped to any other place by the Nagar Panchayat.

e Inspection of the identified dumping ground was conducted by members of Nagar
Panchayat and Pollution Control Board. During inspection is has been verified that the
generated waste is being dumped by Nagar Panchayat to the dumping ground.

e Approximately 1000 MT of solid waste and 100 MT C& D waste is presently dumped on
the identified land. At present, there is one Trommel Machine installed which is under trial
run.



7

Nagar Panchayat has proposal for construction of processing facility for which action plan
is enclosed.

Apart from that, with regard to the dumped waste on the banks of river Krishni, Nagar
Panchayat, Banat, got the land identified and metered as river area, collected all the waste
dumped on the river banks, transported and dumped on the identified dumping ground.
Approximate 90 MT Solid Waste and 10 MT C&D Waste has been collected and
transported to the dumping ground. During cleaning of the area, complainants (Sabhasad)
were also present on site. Photographs are annexed with the report.

Further, following works have also been carried out by Nagar Panchayat Banat for
maintaining clean and unhindered flow in the river

(a) Regular cleaning is being done of Krishni River. (Annexure 3)

(b) Phytoremediation pond have been created on the end of drains reaching the river, so
that waste does not enter the river. (Annexure 4)

(c) Demarcation of the river has been done and RCC pillarts have been installed in an
area of around 2 KM. (Annexure 5)

(d) Meshes have been installed on 3 drains joining river Krishni.(Annexure 6)

(e) Bioremediation sprinkling is carried out in the drains from time to time. (Annexure 7)

(f) Small Bio-diversity park has been constructed on the second side of small bridge at
river Krishni. (Annexure 8)

(g) Waste have been removed around the small bridge area of the river. (Annexure 9)

The above report is put up for perusal and necessary action please

INSPECTION TEAM

S.No. [Name of Officials & Details Signature

/

2. Execuﬁve Engineer, Nagar Panchayat Banat
3. |Regional Officer, UPPCB, Muzaffarnagar W ..(
4. |Asstt. Environment Engineer, UPPCB, Muzaffarnagar y/

Additional District Magistrate (F/R) ﬂL/ g
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R 3. In our view, at the first instance, the matter can be examined and
appropriate action can be taken to the effect of removing the solid as well as C&D waste
from the banks of river Krishni and maintaining free flow of water, by the authorities
concerned. Hence, we direct State PCB and District Magistrate, Shamli to look into the
complaint and after verifying fets, take appropriate remedial and preventive action in
accordance with the law within two months which may require setting to waste (social and
C&D) processing and utilization facility.

4. With the above directions, this application is disposed of.
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1Y SOLID WASTE ACTION PLAN (8w e
(As referred in Chapter 2 and 6)

ULB’s City Profile: (demographic and waste generation details)

] Name of the ULB: NP Banat

| . ‘ s £ s !
|'2: Name of the District. State/ UT: Saharanpur, Uttar Pradesh N Ao .
. No. of Municipal Zones in ULB: (2 i
4. No. of wards in the ULB: 14 _'
| B Population & Households in the ULB as per 2011 Census:
| s
5 Population (Po) Households(H1y)
L vt ! |
! 6. Population & Households in the ULB as per current scenario:
Population (P,) Households(HH ) if
24226 3520 |
T Projected Population & Households in the ULB @2025
Population (P,) ¥ "Households(HHz)
25800 3800
| 8. ir_n.st:m;lional & Governance framework
l e Yes/No | IF no. action o be
| taken 1o notify &
timeline il
a Regulatory Whether Municipal SWM Bylaws NO 31/03/2022 |
Framework notified? ( conforming to SWM Rules ] |
2016)( furnish details) o
State SWM Strategy & Plan (available NO 31/03/2022 &
1 / not available) A
b Institutional Roles and Responsibilities for deal- NO | 31/032022
Arrangement | ing with MSWM services.
e Governance ;mplcmenmit_m i of- —— YES :.
| Reforms - e-governance in s (available / no |
available) oy it
i of MSWM NO 300372022
d ICT based ICT ba?sed mom.!oring ’ 4y
Governance operations, services and complaint 1
el . redressal (furnish details) ST | E
___J——-_/——__:__—'——__/_—_ P e

L~



S |

]: MSWM Service Level Benchmarks

e e

| | Indicator i e .Anc!

5 imple-
H | mark mer;lauon o!’_! mentation  of
i | project(s) | project(s)
1\ Ir ¥ i -_"__""‘_-—-—._________‘_ﬁ - > s e
_: j ] Household Ie\-'cl_co\-erage of SWM services 100% 60%, | 100%,
T = o —— SR et R S R TR
{2 Eificiency of collection of municipal solid 100% 8074 ' 100%, 2
| wasle |
| - S PE S i Al ok st =,
3 Extent of segregation of municipal solid waste | 100% 30% 190%
+ | Extentof municipal solid waste recovered 80% TN B 0%
& Extent of scientific disposal of municipal solid | 100% ! B3 o - hhy
waste !
fo= ] ALY
6 Efficiency in redressal of customer complaints | 80% i 40% B0
7 | Extent of cost recovery in SWM services 100% 0% 0%
8 Efficiency in collection of SWM-related user | 90% 0% (g ;
charges
- Notified User Fee for MSWM services
(provide details)

Current MSW Management:

"1 ! Current MSW total generation in TPD (A): 04 Per Capita gene_ration in gms:
TPD= Tonnes per day 250 (Ax10°/Py)

.Total waste collected (TPD): 04

'No. of wards & % of wards practicing source segregation:

‘ad | : 0 |

No of wards % of wards
14 80%

4. | No. of wards & % of wards practicing 100% door to door waste collection:
; 0.0

No of wards
14

o4 of wards
100%

transported in TPD to:

| 5. | Total quantity
| SLF

Processing Plants




e . —— = -----——-—'-_'—_.——————-.________ s i R e ———
Secondary collection ponts/Transfer Stations (TS) (only if TS is/are existing, otherwise

| not applicable)

+ | Waste stream Number of TS Capacity of TS (in TPD) |
| Wet waste , N/A N/A 1
| Dry Waste N/A . N/A |

'3

———

; Q" basis of Waste Characterization, quantity of segregated waste generated (in TPD), of
given waste streams

MSW Waste Stream Quantity in TPD % of MSW
5 Wet waslte . 192 60% ey
| | Dry Waste 198 ; 40%
| Sanitary Waste | 0.032 01%
| Domestic Hazardous Waste 0.16 5%
| Other wastes (Drain Silt 0.16 5%
| &lnert
C&D Waste Qty in TPD %of MSW.
Total C&D Waste generated 0.16 5%
' (expressed as % of A at row
1 above)
8. | Total quantity of MSW currently processed (B)in TPD: 0
| 9. | Total design capacity* available of all types of processing plants in TPD: 0
*All existing. under construction, approved and defunct plants (defunct plants that have
not been written off )
Note: This capacity will be equal to or greater than (B)
| | 0 Operation & Maintenance and Recovery of SWM fees Issues
| Prepare statement of previous 5 years O&M costs incurred in ULB for O&M and the
collections of SWM use fees and analyses for sustainability of O&M
| =
Assessment of requirement of processing plants/facilities:
Projected waste generation@2025 in TPD: 6 (3
?’_cr La pr_ la :g_éneration for calculating waste gencration =
: ita:
A ULBs > 10 lakh populatlon@550 gms/capita

akh -10 lakh (both included) population@450gm/capita:
population@SOOgm/c_apita:

ULBs 11
[J'LBS <] la.k-h
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| Projected Waste generation streams for year 2025: 5
Waste stream Fraction in MSW (indica- Projected Yo ol
tive can be chlangcd as per 'Wli-‘il_t‘ ?—'LFHJ | MSW

Wet Waste | el ULB‘;‘/ Sty dlm“'._?flzli 55% T
B Dry Waste ;;ty:__—_ 1.40 35%

Domestic Hazardous waste Minor 0.04 g

Other Waste(Drain Silt & ' 10% ().36 9%,

Inert )

To SLF (not more than) 20% 0 0

Other components of MSW Management

Sanitary Landfill (SLF) (Filling CELL for 5 years only)

¢ : '
Waste sent to SLF restricted to 20% of total Municipal 0
SLF capacity for 5 years duly adding extra volume for daily cover. top 0
cover ete. ( as per Manual on MSWM) Tonnes/cum/day |

D | Estimated cost for proposed components as per GAP analysis

Waste Management Total proposed Estimated cost/ Proposed

Component requirement (gap | tonne ( per machine | estimated cost
projected @2025) for MRSs)

Wet waste processing 2.21 - 15 cr

Dry waste processing 1.40 : \ &

C&D waste processing 0.5 - L

Dumpsite Remedia- ® - _

tion

Sanitary Landfill 2

Transfer Station :

Mechanical Road I Scr

Sweepers (MRSS)
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"| 'Vaste management Item
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ncing Planning of Fund Required for Addressing the GAPs (Rs. in Crore)

. | Total Pro- M;:CA State | i_:: LB | Other
posed Cost under | Govt. tund | Fund
SBZ%U Fund (PPP.
{ others)q
For wet waste processing ot v SRR S & b w__i__*%
For Dry waste processing 1.5¢r e %
For C&D waste processing 7 P R s TR
For Dumpsite Remediation 1.5¢r B i eestadend
For Sanitary Landfill
For Transfer Station
For Mechanical Road Sweepers 1.5cr
Grand Total 7.5¢cr 5

ltems not required/applicable in the particular ULB may be deleted
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ssing AP anad

ent for 100%, Processing of MSW at ULB level

Processing Facility proposals

e e e

feed stock should be source segregated

waste)

Existing Status of Current GAP
Plants Capacity- Deficit/ | Projected
Capacity Surplus a 025
(TPD)* EER) |
. ||
Mixed Waste Processing Facilitv (orm. T - !
; ssing Facility (con- (
l\;:}ue to be used for either Wet (%’Ii{'[(;nry g : mm_.‘; J.,;l:“h. é
s élsstc) - Data taken for a_fiseSsing capac- plant will be
- - allowed |
Composting Plants (for WET waste) 0 0
Bio-methanation Plants (for WET 0 0
waste)
Material Recovery Facilities MRF- (for 0S Ton 05 Ton
DRY waste) ;
Standalone RDF Plants (for DRY waste 0 0 2
downstream of MRFs)(not part of com- ;
posting plants) |
Waste to Electricity (RDF based —only 0 0 |
for ULBs > 10 lakh) '1
Others (describe the nature of plants, 0 0

Explanation for calculating the GAP.

Many ULBs have insta
source, but carry oul segregation
for either wet or dry waste, for full desi
proposing plants foro
Additional process ma
plants.

After the GAP analysis, acti
carmarking land; docume

ther waste stream only.
y be added down the line to process RDF if not already beige done in

nts for tenders elc.

ons need to be taken for preparation of DPRs; ldentifying &

*(Operational/Under Constn. / in Tender Process, Non-Functional good condition )

lled composting plants receiving mass waste, without segregation it
within the process. Such plants shall continue to be utilized
gn capacity with segregation at source. It will result in

P T e o
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MI2 U

"

LB level Action Plap for mo———
¢l Action Plan for achieving 100% scientific MSW Processing

Processing Facility Proposals

Proposed

Plant Capac-
ity (TPD)

Estimated Cost

Plant
Commissioning
Date

Composting Plants (for WEW

2.21

ISer

31703/2023

Bio-methanation Plangs (for WET waste)

—

Material Recovery Faciliti
DRY waste) > MRE- (for

Standalone RDF Plants (for DRY waste

downstream of MRFs)(not
posting plants) - i

Waste to Electricity (RDF b -
for ULBs > 10 lakh) e

t').lhcrs (describe the nature of plants
-leed stock should be source segregated
wasle)

TOTAL

1.5¢r

31703/2025

Other Propaosals part of MSW

Construction of SLLF

=

Construction of 'S, if required

(UL Bs >5lakh and haulage of fully load-
ed vehicles is > 15Km

TOTALs

2.21

|.5¢r

314032023

M1.3 ULB commitment timelines for Certification under Garbage-free Cities Star Rating

S No GFC Star Rating Certification Committed Date

| |-Star GFC Rating Certification ~ [31/03/2023

> . 3-Star GFC Rating Certification (mandatory before 31.3.2026)

3 5-Star GFC Rating Certification

: - — These Certifications are beyond

4 7_Star GFC Rating Certification the mandatory requirement under
SBM 2.0. ULBs are encouraged to
get these certifications.

‘}‘»V,
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Mi.4 State/ UT - Consolid i
1 ; ons ated ' :
Financials in Rs, Crore . ACUOREIL for MSW Procesing:

s

Y 2021-22

FY 2022-23 | Fy 2023-24 | TOTAL
( equal to SBM 2.0 SWM
allocation. Processing part
only)

Action Plan 3
Amount
No. of ULBs o
covered* : « All ULBs in the State’ U
. covered in APs by 2023-24

* “f’“” ! :’ d ULB-wise. plant-wise Action Plan statement is to be furnished
Action Plan approvals 1o be obtained by 31.3.2024 for all ULBs

|

MI.S b“t?te{ U'I_‘ - C?nsolidated Certification- cum-Implementation Action Plan ( only First
time GFC Certifications to be considered)

(ertification Before .| FY2021- | FY2022- | FY 2023- FY 2024- FY 2023-26 '
SBM 2.0 | 22 23 24 25 .- i

No. of ULBs - g = All ULBs to be |-Star rated ©
rated 1-Star 31.3.2023

No. of ULBs - # : = -- yes
rated 3-Star*

No. of -
Ul.Bs with
100% waste
processing o
* All ULBs t'o become 3-Star GFC Rated before 31.3.2026
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- Legacy Waste D

Modul
Vi2.1 ULB’s mpsites Remedis

Dumpsite Remediati
iat .
fon Plap (applicable only if ULB has an existing dumpsite/s))

Total quantity of existing legacy waste int 1
. : onnes E I
Land occupied by the dumpsite, Acres

Proposed method for remediation*

Action plan for recoverable material

Indicative Uses/ Utilization of Segregated Material

Land to be recovered, A
. CI'E'S [ o . A
completely removed) (SISO lane fremm which wasto {s

End uses of remediated dumpsite area

Estimated Cost for Remediation

Iflosl likely date for complete remediation ( not beyond 31.3.2023
forULBs < 10 lakhs and 31.3.2024 for ULBs > 10 lakhs)

* 10 be compliant with extant NGT and Court orders '

M2.2 State/ UT— Consolidated Financial Action Plan for Dumpsite Remediation:

Financials in Rs, Crore

FY 2021-22 [FY 202223 |TOTAL |

( equal to SBM 2.0 allocation for dum psite
remediation for the State / UT)

Action Plan
Amount

No. of ULBs |
covered® }'
Action Plan approvals to be obtained by 31.3.2022 for all ULBs <10 Lakhand by 31.3 20253 tor {
all ULBs >10 lakh |
* Detailed ULB-wise. dumpsite-wise Action Plan statement is (o be furnished .i

s st UT - Consolidated Dumpsite Remediation Implementation Action Plan

Sofore SBM | By A1.7.2022 || By 3132023 By 31.3.2024 | TOTAL

Remediation
2.0
1 letin yes 0 0 0 ‘\“ LLBs in the .\'i;.llci‘
No.of UL Bscompleting LT to complete remedi-
remediation anonby 31.3,.2024

.
[

s

bt i o3 Fd
STYE - ST




